2711 Written Answers [ RAJYA SABHA ] to Questions 2712
Pakistan. But I have not got the WRITTEN ANSWERS TO QUES-
figure as demanded by the hon. Mem- TIONS
ber.

Surr H. P. SAKSENA: Does this | (@t & tawra & tod woq qvwnt
amount of 300 crores of rupees include Y arpE

the amount that is due to India from
Pakistan because of the excess of the
property left by the refugees in
Pakistan as compared to what was
left by refugees in India?

Surt M, C. SHAH: That is excluded.
There may be several hundred crores
worth of properties left by the
refugees from Pakistan. That is not
included in these 300 crores of rupees.
This is the share of the debt that we
have taken over. Certain charges
are to be paid, pensions have to be
paid and so many things are thers.
There are other clalms ¥iso advanced
by Pakistan against India about the

share of the Reserve Bank and this
and that.
Diwan CHAMAN LALL: May I

ask my hon. friend to make the
pos:tion quite clear whether these 300
crores of rupees are the only debt due
from Pakistan on the partition of the
country or whether it also includes
certain other items that I specified in
the previous question?

Surt M. C, SHAH: I have not got
all that information with me, because,
as I said, amounts due from foreign
Governments other than Pakistan are
there. Only for the information of
the hon. Member, I thought that there
would be a suppBlementdry quéstida
and so I enquired and approximate-
1y Rs. 300 crores are due to India from
Pakistan. I cannot give the break-up
just now.

SHrm M. VALIULLA: How much of
it is admitted by the other countries?

Surr M. C. SHAH: If this is agmat-
ted, then I would have given tne
figures. T say that they have not
been determined.

Mgr. CHATRMAN: Question hour
\s over.
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+[GRANTS TO STATE GOVERNMENTS FOR
DEVELOPMENT OF LIBRARIES

292. Surr KRISHNAKANT VYAS:
Will the Minister for EbucaTioN be
pleased to state:

(a) whether the Government of
India have sanctioned any grant to
the State Governments for the cur-
rent year for the development of
libraries; and

(b) if so, what is the
such grant?]
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+{Taeg MINISTER ror EDUCATION
AND NATURAL RESOURCES AN
SCIENTIFIC RESEARCH (MAULANA
AsvuL Kavam Azap): (a) Yes, Sir.

(o) Rs. 35,37,473.]
ataew whyreor-Tanrera

ez, ot puTETT @ : F@T  wiAEW
oot ag awd # Fm EA b

(F wreg #@  Aaga-atagor-tageat
 dEw s g iR

+English translation.



2713 Written Answers

(@) 37 Tammeat @1 e ale 9w
g ydy % Tad ondfaa oo o & 2
+[NAVIGATIONAL TRAINING SCHOOLS

293 Sur1 KRISHNAKANT VYAS:

Will the Minister for DEFENCE be
pleased to state:
(a) the number of Navigational

Training Schools in India; and

(b) the syllabus of these Schools
and the requisite qualifications for
admission to these Schools?]
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DEFENCE (Sarpar 8 S MaJyrruIa):
(a) There are two such Schools, one
for the Navy and the other for the
Air Force.

(b) (i) Sylabus—

Naval School.—The syllabus covers
training of officers in Navigation Diree-
tion and that of ratings in the use of
radar and navigational equipment and
in Quartermaster duties on the ship.

[ 15 DEC. 1955 ]

to Questions 2714

I.A.F, School—The syllabus covers
the training of officers in Flying Navi-
gation.

(i1) Qualifications—

Naval officers —Intermediate with
mathematics as one of the subjects.

Naval ratings.—Matriculation,

Air Force officers.—Matriculation.)
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+[CrviLt1aAN EMPLOYEES IN THE ARMY
MEebpicar Corps

294. Surt KRISHNAKANT VYAS:
Will the Minister for DEFENCE bpe
pleased to state:

(a) the number of civilian employ-
ees in the Army Medical Corps on the
1st October 1955; and

(b) the terms and conditions of
their service?]
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+English translation.



